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% give hereln below the detalls of the assets (immovable, movable, bank balance, atc.) of
/-»)5",\4 fmyself, my spouse and dependants*y
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A, Detpils of movable assets
\/J‘qﬁ, (Assets In joint name Indlcating the extent of joint ownership will alsa have to be
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Note: Value of Bonds / shares / Debentures as per the latest market value In Stock
Exchange in respect of listed companies and as per baoks in the case of non listed

companlies should be given.
* Dependant here means a person substantially dependent an the income of the

employees,
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Detajls of Immovable assets

[Note: Properties in joint owrership indicating the extent of joink pwnership will
alsa have to be Indicated}
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Agricultural Land

- Location(s)

- Gurvey nuimber(s)
- Extent (Tetal
measurement)
-Current market value |

Spouse

Nama(S) Mame

‘Dependant-1 [ Depandant-2
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- Survey number(s)
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I give hersin below the details of my liabilitles / overdues to public financial

Institutions and government dues:-
[Note : Please glve separate detalls for each item)
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dealing with supply of S ~F
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(d) dues to departments \ [ \

dealing with telephanes ] _ ! A { [Ny L
(2) dues to departments
dealing with government \
transport (including \\1 1 =
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{F} Other dues, If any

(b} (1) Income Tax including . 4
surcharge [Alsa Indicate

the assessment year uplo ‘\\ \ [/ [\\ \ L-

which Income Tax Raturn

flled, Glve also Permanent

Aceount Number (PAN)]

(it) Wealth Tax [ [Also A 1< -
Indicate the assessment 20 \Ci\\b & f 32\

year upto which Weaith A P

| Tax return filed.] - - 26,55~

[{ili) Sales Tax [Only in \

case of proprietary lq Y A N P
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(iv) Property Tax
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(Full Hame e, g BAS. ﬁlhar Admmistratw& Sewlce,
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Home District -  Phagalpiav ]

1 hersby declare that the above details are true to the best of my
kinowledga and balief,

signature ... DAL

Name of Employee: MM‘WL?YL\ \l(umf
place:... Portan o Designation:,. E3E
Date:..12. 52,202} Department:. \%*M"f*‘ WDQ‘W‘ %Q.'Q-?L\A

Note: Please sign each page of the declaration. Asset declaration form
must be in A4 size white paper with computer typad (single side)
in preseribed format,



